
 
 

Format I 
 

Claim for 1.50% Interest Subvention on Short-term Crop Loans/Post-harvest credit against negotiable warehouse receipts/ 
Loans restructured due to natural calamities/Loans restructured due to severe natural calamities (separate claim to be 
submitted for each head), disbursed/drawn up to ₹3 lakh through Kisan Credit Card (KCC) for the year 2022-23/2023-24 

 

Name of the Bank: ___________________________________________________ 
 

Statement for the year ended on 
 March 20__  / Additional Claim 

 

 
 
 

 

 
 

 
Category-wise claim for 1.50% Interest Subvention for 2022-23/2023-24 for All India other than North East region 

 
Category-wise claim for 1.50% Interest Subvention for 2022-23/2023-24 for North East region 

 
 

 
We certify having disbursed the above loans at 7% p.a. up to ₹3 lakh by way of short-term credit through KCC to the farmers during 
the year 2022-23/2023-24 and having calculated the interest subvention claim correctly and strictly in accordance with the RBI 
circular FIDD.CO.FSD.BC.No.13/05.02.001/2022-23 dated November 23, 2022. Further, we certify that Aadhar Number / Aadhar 
Enrolment Number (AEN) of all farmers for whom the interest subvention is being claimed for reimbursement has been captured 
and available with the bank and there is no case of claim for reimbursement where Aadhar No./AEN is not available (except for 
Assam, Meghalaya, and UTs of Jammu and Kashmir and Ladakh).  

   Seal and signature of authorized signatory of bank             
                           Name: ________________________________  

Date: ________                                                                                                     Designation: ____________________________                                                                            
      

 

We certify that the above claim for interest subvention of ₹ _____ calculated on eligible short term credit to farmers through KCC 
disbursed by the bank during the period from _____ to _____ has been found true and correct and strictly in accordance with the 
RBI circular FIDD.CO.FSD.BC.No.13/05.02.001/2022-23 dated November 23, 2022. Further, we certify that Aadhar Number / 
Aadhar Enrolment Number (AEN) of all farmers for whom the interest subvention is being claimed for reimbursement has been 
captured and available with the bank and there is no case of claim for reimbursement where Aadhar No./AEN is not available 
(except for Assam, Meghalaya, and UTs of Jammu and Kashmir and Ladakh). 
     

  Seal and signature of Statutory Auditor/s 
  Name: _________________________ 
  Firm Registration Number: _________ 

Date: ________                                                                                                                   Membership Number: _____________ 
            UDIN:__________________________ 
     

 

 
Total short term credit at 7% p.a Amount of total subvention 

claimed 
(₹ in actuals) 

No. of accounts 
(in thousands) 

Amount Disbursed / drawn 
(₹ lakh) 

Loans up to ₹ 3 lakh    

 
 

Total short term credit at 7% p.a. for All India other than North East region 

General SC ST 

No. of 
accounts 

(in 
thousands) 

Amount 
Disbursed/ 

drawn 
(₹ lakh) 

Amount of 
subvention 

claimed 
(₹ in actuals) 

No. of 
accounts 

(in 
thousands) 

Amount 
Disbursed/ 

drawn 
(₹ lakh) 

Amount of 
subvention 

claimed 
(₹ in 

actuals) 

No. of 
accounts 

(in 
thousands) 

Amount 
Disbursed/ 

drawn 
(₹ lakh) 

Amount of 
subvention 

claimed 
(₹ in actuals) 

Loans up to ₹3 
lakh 

         

 
 

Total short term credit at 7% p.a. for North East region 
General SC ST 

No. of 
accounts 

(in 
thousands) 

Amount 
Disbursed/ 

drawn 
(₹ lakh) 

Amount of 
subvention 

claimed 
(₹ in actuals) 

No. of 
accounts 

(in 
thousands) 

Amount 
Disbursed/ 

drawn 
(₹ lakh) 

Amount of 
subvention 

claimed 
(₹ in 

actuals) 

No. of 
accounts 

(in 
thousands) 

Amount 
Disbursed/ 

drawn 
(₹ lakh) 

Amount of 
subvention 

claimed 
(₹ in actuals) 

Loans up to ₹3 
lakh 

         




